1§ Orel Answers

SHRI K. C. PANT: The final view will
be taken by the House when the legistation
comes before the House. But, according to
the principles that the Committee on  Defece
tions adopted, Independents do not come
within that definition.
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MR. SPEAKER : This question does not
arise ; it is not relevant.
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MR. SPEAKER : He s asking a specific
question about Bihar. Here the question 1s
about legislation, not Bihar. He should not
bring in Bibar in all questions.
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MR. SPEAKER : Order, please. It will
not go on record, whatever you may speak.

SHRI ANNASAHEB GOTKHINDE : It
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has boen stated by the hon, Minister that
independenta are not covered iu the defini.
tion of a defector. 1 want to know whether
rebel candidates wha defy the party and
subsequently become successful would be
covered in the definition.

MR. SPEAKER : These are hypothetical
questions. According to the rules they could
not be permitted,

Applications for manufacture of Cement

*191. SHRI PAMPAN GOWDA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether a number of applications
have been received by Government for the
manufacture of cement ;

(b) if 30, how many of these are for new
venturc and how many are for expansion of
existing capacity ; and

(c) what are the capacities applied for
in each case ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD) :
(a) Yes, Sir.

{b) 53 applications arc for setting up
new cement factories and 34 are for expand-
ing the existing cement factories.

(c) The capacity applied for new
factories is 18.68 million tonnes and the capa~
city for expansion is 8.6 million tonnes

SHRI PAMPAN GOWDA : Whatis
the percentage of production in the public
sector and in the private sector.

SHRI1 SIDDHESHWAR PRASAD : The
public sector cement factories have just
started. Most of the production is in the
private sector.

SHRI PAMPAN GOWDA : May I know
whether the existing units ave working to
rated capacity ; if not, what are the obstacles?

SHRI SIDDHESHWAR PRASAD:
Most of the units are working to rated
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capacity, One or two ure facing power
shortage. Otherwise, they are working to
rated capacity.
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SHRI SIDDHESHWAR PRASAD: We
arc taking steps to take these cases to the
Licensing Committee.

SHR1 SUBODH HANSDA: Is there
any application from the State of West
Bengal to set up a factory in Purulia District,
and if so, what is the fate of that application ?

SHR]1 SIDDHESHWAR  PRASAD:
There is no such pending application.
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SHRY PARIPOORNANAND PAINULI ;
I want to know whether the cement project
at Dehra Dun district has been finally decided,
if 50, whether it will be in the public sector,
what will be its production capacity and when
1t will be set up.

SHRI SIDDHESHWAR PRASAD : Effeo-

tive steps in this regard have been taken by
the Cement Corporstion of India. The
production capacity will be 2 lakh tonnes.

MR, SPEAKER: If you niention one
individual name; then there is no end to the
supplementaries. I cannot stop others.

SHRI PARIPOORNANAND PAINULI :
When will it be set up.
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MR. SPEAKER : He is asking the same
question.
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Nationalization of Key Industries

+
#192, SHRI BIRENDER SINGH RAO:
SHRI V. MAYAVAN

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether there is any proposal under
consideration of Government to nationalise a
number of Key Industrics as a measure to
remove poverty in the country ; and

(b) if s0, the names and number of such
Key Industries which are likely to be
nationalised during the year 1972-73 ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT {SHRI MOINUL
HAQUE CHOUDHURY) : (a) Thereis no
such general proposal under consideration of
the Government.

(b) Does not arise,

SHRI BIRENDER SINGH RAQ: May
I know whether the Government propose to
nationalise at any time in future key indus-
tries like sugar, textiles, manufacture of
trucks, tractors, motor cars, cement, ok, ? Is
there any considerstion at all going on or
have you decided not to nationalise key
industries ?
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SHRI MOINUL HAQUE CHOUDHU-
RY : I cannot probably describe the Govern-
ment’s palicy better than in the words of the
Prime Minister, when she spoke in the Rajya
Sabha during the debate on the President's
Address last week. The substance of it was,
that Government were ncither afraid ngr
averse to nationalisation, but nationalisation
was only one of the instruments available
with Government for control of an industry
in the public interest. The expansion of the
public sector, the provisions for taking over
industrial units under the Industries Develop-
ment and Regulation Act, the regulatory
provision of the M. R. T. P. Act, and the
control exercised by public financial institu-
tions were all possible alternatives which
could be applied singly or in combination.
Whether these instruments should be used or
nationalisation should be resorted to was a
matter for decision by the Government on
the facts and circumstances of each case and
each industry. Therefore, this is a matter
which is under the constant review of the
Government and we will decide after studying
cach case according to the exigencies of the
situation.

SHRI BIRENDER SINGH RAO: I
have not enquired about nationalisation of
nck industries,. My question is very specific.
I wanted to know whether there is any plan
under consideration of the Government to
nationalise key industries like textiles, sugar,
tractors, ctc., to bring down the prices of
consumer goods, with a view to remove

poverty.

SHRI MOINUL HAQUE CHOUDHU.
RY : I have already answered it.

SHRI BIRENDER SINGH RAO: Do
I take it that there is no proposal to nation.
alise industries in this country ?

SHRI MOINUL HAQUE CHOUDHU-
RY: That too 1 have already answered.
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